f
| TEM NO. 43 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Cvil Appeal No(s). 4359/2015

KAI LASH JAI SWAL Appel I ant ('s)
VERSUS

R S QJHA AND ORS. Respondent ( s)

Date : 07/11/2016 This appeal was called on for hearing today.

For Appellant(s) M . Sanj eev Kunmar Si ngh, Adv.

M. Siddhartha Chowdhury, Adv.

For Respondent (s)
M. Garvesh Kabra, Adv.

UPON hearing the counsel the Court nmde the follow ng

ORDER
Ld. counsel for the appel |l ant has failed to file the correct
nane & latest addr ess in t he respect of t he r espondent No. 1 for
i ssuance of NLPA, despite opportunities gi ven. Ther ef or e, t he
mat t er shal | be processed for listing before t he Honé&#39; bl e Judge in
Chanbers for further directions. Await orders and list thereafter.
(MV RAMESH)
Regi strar

SB



